67 Written Answers

(a) whether Government's attention has
been d™" to the statement reported to have
been made by the Chief Minister of Jammu
and Kashmir to the effect that Kashmir
problem is lying frozen at present; and

(b) if so,
thereto?]
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{{THE MINISTER OF EXTERNAL
AFFAIRS  (SHRI ~ ATAL  BIHARI
VAJPAYEE); (a) Yes, Sir.

(b) Government of India's position on
Kashmir is well known. ]
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Visit of Indian dignitaries to U.S.A.

366. SHRI GURUDEV GUPTA: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether the dates for and the
programme of visit of our President and
Prime Minister to USA have been finalised;
and

(b) if so, what are the details in this
regard?]
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ffTHE MINISTER OF EXTERNAL.
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE); (a) and (b) The dates and the
programme of the Prime Minister's visit to
U.S.A. have not yet been finalised. There i; no
proposal regarding the visit of our President to
U.S.A. for the present.]
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Wrong Billing of Telephones

367. SHRI GURDEV GUPTA: Will the
Minister of COMMUNICATIONS be pleased
to state:

(a) what steps Government have taken or
propose to take in regard to-inflated and
wrong billing of tales phone calls; and

(b) whether Government propose to
provide relief to those subscribers whose
telephones are disconnected for non-payment
of excess charges?]
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